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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH. NEW DELHI.

0.A.NO.2246/2000

New Delhi, this the 30th dav of Oct.. 2000

HON'BLE MR. S.A.T. RIZVI. MEMBER fA)

. AddIicant.

Cm Prakash. S/0 Sh. Ram Prasad. R/0

21/665. DDA Flat- Kalkaii. New Delhi.

(■ Bv Advocate: None even on 2nd call)

VERSUS''

1. Secretarv. Ministrv of Information
& Broadcastina. Shastri Bhawan. New
Del hi.

2. Chief Controller of Accounts. All
India Radio fPrasar Bharti). Mandi
House,. New Delhi.

3. Dv. Controller of Accounts. PAO,.
flRLA). Ministrv of Information &
Broadcastina. 5th Floor. AGCR.
81da.. New Delhi.

4. Sr. Accounts Officer fA). PAO
fIRLA). Ministrv of Information &
Broadcastino. 5th Floor. AGCR Bid.
New Delhi.

.-..ResDondents

„  ORDER fORAL)

This OA has been listed todav for admission as a

suddIementarv item. The learned counsel for the

aDolicant. who keot himself enaaaed in business in another

Court durino the better oart of the dav. had oromised to

aooear in this case at 3.00 PM. However, he has failed to

turn UD. even on second call.

In the circumstances, the OA is dismissed in

default and for non-orosecution. No costs.

fS.A.T. Rizvi)
Member fA)

/kedar/


